2711 . Companies (Amds.) Bill

Clause 1—(Short Ttile)
(Amendment made).
" Page I, line 3,—

for #1968 substitute “1969™ (2) "
(Shri F. A. Ahmed).

MR. DEPUTY-SPEAKER : The ques-
tion is :

“That Claus_e 1, as "amended, stand
part of the B{l.”

The motion was adopted.

Clause 1, as amended, was added
to the Bfll.

Facting Fermula
(Amendment made) : -

for “Nincteentt** substitute' "Twen-
tieth” (1)

(Shri F. A. Ahmed)

MR. DEPUTY-SPEAKER 1 Tlie qua-
tion is :

“That the Ehacling . Formula, as
amended, stand;part of the Bill.”

The motion was adop:ed.

The Enacting Formula, asanwlded.
was added to the Bill, .

The Title was added tg the Bill.
SHRI F. A. AHMED : [ move
? N :"'l‘h;ati the Bill, as amended;, ‘be
" passed”. < :
st sge R : AT T O a1
aT¥ | 3f@q 9 T T A § @
"N E T od § e Y, 90
f«m ﬂi’f an

J:/:..uu/tuw -'/UU";'(}'U‘
cZJ/L"’ vk L

ul%
C A e Sibrptis

MAY: 14, 1968 * Railway Acciderts (H.A.H. Dis.) 212

MR. DEPUTY-SPEAKER : The ques-
tion is :

“That the Bill, as amended, be
passed.”

The maotion. was adopted. .

MR. DEPUTY-SPEAKER i We shall
take up haff an hour discussion.

ot 7S T AR AT W WA
ax §, A e SRz TN A §
ol ¥ s grar w4 ToX L ES A A
R TEY SO aF ww sfoq
Afvrg fs amar gR e w9 B9 |
e 4t fF g |

(A /JgJJg/)
s{,‘"—/‘! 20625 g ot
% -V-’w(i/a’:wﬁl(};b /.ubn
’(i’u’*t.ﬁﬁ. ’441147.
N4

MR. DEPUTY-SPEAKER : I had ex-
tended the time by two hours. There is
nothing before the 'House and there can be
no point of order.

SHRI ABDUL GHANI DAR : My
point of order is that every Msmber of the
House has every right to make his appeal to
the Government at the third reading stage.
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MR. DEPUTY-SPEAKER : We extend-
ed the time and the Bilt had already been
passed. There is no question of anmy point
of order.

17.33 hrs.
HALF AN HOUR DISCUSSION
RAHLWAY ACCIDENTS
SHRI JYOTIRMOY BASU (Piamond
Hasbour) 1 The railways recent drym  beate
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ing on 28th April in the national press that
the accident position has touched an all
time low was believed within a very short
period. They had three major accidents
taking valuable human lives : one at Burd-
-wan which took four lives, the other in the
NFR betweea Lumding and Badarpur and
the thizd one at 8afala and the fourth and
the most recent one in Aligarh. In Aligarh
the engine had no headlight. There are
other reasons that could be gone into later
‘on. There was the drum beating that is was
all time low.

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI R. L.
CHATURVEDI) : The beadlight -was all
right.

SHR1 JYOTIRMQY BASU : Wel, you
will get a chance to reply. Now, this
drum-beating by the Railways—*‘all-time
low’*—sounds to me as if the impression of
- statistics on the human mind hae lost all its
value. I may tell yoa that I borrowed this,
I think, from Prof. Ranga, but I shall put
it this way. (Interruption) Sir, if they
interrupt me like this—

MR. DEPUTY-SPEAKER 1 He is at-
" tentively listening to the arg Picase
proceed.

SHRI JYOTIRMOY BASU : 1 would
put it this way. The perfornmance of the
Indiin Railways is like this. “Travel by
plane and be on the top of the world : tra-
vet by the Indian Railways and see the
graveyard”. In India, unfortunately, death
- does not agitate th: Governmrent. Life has
no value ; it is s> cheap to them. S, there
is no doubt that they are very callous about
it.

The Ministry of Railways and the Rail-
wiy Board have proved to bs thoroughly
unequil to this task. [ shall quote from a
‘widety circ flated pap>r in which th: eli-
torial has said that ‘‘w: can still more
emphatically a:cuse the railways of apathy
sowards hamnan lives, of utter derzliction of
primary daty, the failure to bshave with
courge and wisdom ia a difficult situztion.”
What moare do you waat to hzar ?

THE MINISTER OF RAILWAYS
(®R. RAM SUBHAG SINGH) : Frem
-where Is it ?

Railway Accidents 774
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SHRI JYOTIRMOY BASU : The
Hindustan Times—one of your supportiog
papers owped by Birla Brothers. Thisis
‘the position.

1 hear that every day 62 lakhs of
passengers travel and are exposed to this
severe risk in the Indian railways. Every
day 62 lakhs of passengers are exposed
to this risk, over an area of 60,000 kilo
meteres of railway lines and travelling
10,000 miles. They are constantly being
exposed to suspension and fear in their
minds. :

If I remember aright, in  1966-67, there
had been cases of accidents which had
touched 48,235 casualties 41,270 of which
were the direct responsibility of the railways.
Out of this, 1,572 proved to be fatal and
there were serious injuries to 3,471 people.
What a wonderful pecformance ?

Pandit Kunzru had very rightly said
said that 75 per cent of these accidents
are avoidable and they take place due
to human failures. What are these human
failures? Let us consider them, and
I am sure the Minister would not dispute
them. An average man in the operatioial
side and other spheres of the Indian
railways today is one of the most
demoralised and dissatisfied persons. That
fs the main rcason. What are these?
First I will say, it is overwork, fatique
and exhaustion. Mr. Justice Rajadhyaksha
had suggested that a driver should not
do more than 10 hours of work. Mr.
Kunzru said it should not be more than
14 hours, and what is actually happening
today is this sometimes touches 24 hours.
That is what Justice Wanchoo has said,
I have known cases of drivers of goods
trains driving the engine for not less than
20 hours at a stretch. I shall quote from
the report of the Wanchoo Commisslon
which was appoiated by ths. Government
themselves. For drivers, Grade C, the
number of trips with more than 12 hours
and less than 20 hours—19 howrs and
59 minutes—in the South-Central Railway
was 34.3 per csnt. Over one-third: of
the total area, th:y hid this over-rumaing
of trains.

It says that “‘apart from the South-Central
Railway, which did not furnish oomplete
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fnformation, it would appear that the
North-East Frontier Railway had the
largest number of cases of drivers performing
more than 12 hours ruanning duty followed
by...” etc,, etc. I do not know what
the minister will say. The railways have
earned a name for breaking their own
rules. They take the defence that a
driver had b:en involved in an accident
only about 2 hours after his taking
‘over the engine. That is no argument.
Neither their plea that they pay over
time helps the cause. These are no
defences at all. T railways quite often
_make the drivers other operational
‘staff do over-work. Thereby they become
victims of fatique and exhaustion, which
fs the root cause for accidents taking a
heavy toll on the Indian Railways.

There have been cases of loco firemen .in
Sealdah Division of the Eastern Railway,
who have made certain demands which
have not been accepted. They approached
these people many times, but they are
not even willing to see them. Some of their
demands are, eight hours working in shed
and yard pilots should taken as equivalent
to working of 160 KM in open line,
for the purpose of changing running
allowances. They would not do that.
Then, to provide an assistant driver along
with the motor man in E. M. U. and
push pull units in the drivers cab to ensure
greater safety. Provision of a fireman
Grade Bin the yard pilpt in addition to
fireman Grade C. They would not listen
to these demands. Naturally there is a
lot of agitation end they  have victimised
some people.

There is severe ecomomic pressure on
‘the man working on the 1Indian Railways.
His mind is on the rising cost of liviug.
His mind is not on the engine, on the lever
or on the signal; he is thinking about other
things in life. It is the duty of the railways
to see that he is satlsfied so that he can
be trusted with human lives. There was
.a serlous accident and when . the cabintan
handling the levers was: asked, “Why did
you put the train on the wrong line?”,

he said, “When I left my quarters,
my only child was running very
high temperatus, When my wife wanted

some money for buying medicine, I did
not have the money. I gave a slap on
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her face and I came back to the cabin.
My mind was working on that. [ was
feeling _sorry, depressed, .demoralised and
helpless. S5 this accident took place.” That
_ls the average picture of the railwaymen.
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There is insecurity,
sation and charge

in service, penali-
sheeting. - I do ‘not
think there is a single man on the
operatioa job in. the railways who -has
not been ¢harge-sheoted. They have become
masters -of charge-sheeteing. Anything may

happen and the Railwayman  will
be charge-sheeted. There are
cases where a driver, after driving for

24 hours, refused to drive any further
and he was charge-sheeted. A man who
is working under constant threat can never
put his mind and heart to his work.

There is so much victimisation all over
Indian Railways that ‘itis telling on the
"mind of the operators.

MR DEPUTY-SPEAK.BR He should
conclude in 2 minutes.

SHRI JYOTIRMOY BASU :
have 15 minutes. I started at 5. 35,

I must

MR. DEPUTY- SPEAKER : The per-
son who raises the discussion has.10 minutes,
“The Minister has 10 minutes and 10 minutes
are for questions,

SHRI JYOTIRMOY BASU: Sir, the
rising .cost of living and ¢conomic difficulties
are killing them. - . Casual labour who main-
-tain. the track are .uader constant threat of
being sacked. What cap you expect from
them. 2. There is poor management and heart-
-less and repressive -treatment of the workers.

The other day I took a deputation .of
Northern Railway clerks to the hon. Minis-
-ter’s bungalow: Tbey had conte all over
the country, The hon. Minister refused
to see them (Interruption). Last year, on
+the same issue I had taken a deputation of
clerks to Shri Poonacha’s house.  He was
at Jeast courteous to ‘see them and listen to
‘their - grievances. 'When the present - bon.
Minister: refused to se¢ them -it'made me
fesl very sory on that day. Tz

There is a severe shor(age of opemional
taff, . there ‘are ‘constaat : vacancies -and there
are not miany leaves rteservds. - That Is why
this fatigue and over-work is taking place.
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About delay in taking action on accident
cases the Wanchoo Commission has said
very elearly that from the date of accident
to the date of imposition of final punish-
ment ft takes 104 days—3} months. How
do you expect a man to keep his head up
and mind clear when they take such a long
time, when they demoralise him and keep
him under constant suspense ? That is how
they are demoralising the whole Indian Rail-
ways,

In Scsptember 1968 Shri Poonacha had
taken the trouble of meeting the station
masters and drivers. They had given some
concrete suggestions which they thought
would lead to avoiding accidents, there are
also the recommendations of Kunzru Commi-
ttee made six year ago. I would like to
know from the minister which are the ones
that have been implemented, which are the
ones that have not been implemented and
the reasons for the same. '

As far as staff are concerned, they must
not penalise them, they must not victimise
them and they must recognise their unions.
‘They have withdrawn recoguition of unions
and that has demoralised them quite a bit.

MR. DEPUTY-SPEAKER : 1 would
like to tell Shri Basu that if he continues
like this I will have to curtail the time of
the Minister,

SHRI JYOTIRMOY BASU : I will con-
clude in other three minutes. Shri Wan-
choo in his report has said that the attention
being paid to our railways, training and
maintenance of efficiency of operatinal per-
sonnel and maintenance of track and other
physical facilities is not what it should
be to make railway travel safe. What more
could be said by such an eminent person
as Justice Wanchoo.

The recent Safety Commission®s report
says about importation of engines which
were bad enough aad unsuitable for India,
It says clearly that the Commission was
unable to agree to the increase In speed of
hundred electric 10:omotives Wam I impor-
ted -from Europe beyond a speed of 6l.
They have said that these engines are not
suitable for Indian Railways. Yet 'they
were brought and put into service,

(H.A.H. Dis.)

Then I come to hazards of fire due to
shortcircuit or hot axle. It has taken a
toll of 4.4 per cent of the accidents, 25.4
per cent of dcaths and 13.4 per cent of
property that has been lost. There ara
11, 000 unmanned level crossings which are
a constant source of danger to people in
this country. The Railway Minister must
do something about that also.

There are some facts about passengers.
There are people who are compelled to
trave]l on footboards and on roofs of trains.
There are no over-bridges and people cross
Railway lines in a_hurry which cause acci-
dents very often. There are no alarm chains
in important trains like 17 Pathankot Ex-
press. Last year that train due to fire took
a toll of ten lives. The Safety Commission
is doing very little because the Railway
Board has assumed over-riding powers and
their recommendations are thrown into the
waste paper basket. So, may I suggest to
the hon. Minister that he should consider
the replacement of this Commission by a
quasi-judicial administrative tribunal ?

Lastly, I would appeal to the hon. Mini-
ter that if he wants to do away with or
reduce accidents sizably in the country,
he must have a faithful, honest and royal
band of workers working the railways.

THE ‘MINISTER OF RAILWAYS (DR.
RAM SUBHAGH SINGH): Iam very
happy that the hon. M:mber has tried to
point out the some of the deficencies of the
railways.  But, while utilising the the time
of the House, he wanted to ventilate the
the personal hurt that he got at my reside-
nce H: meets me almost daily here, but
Ido not know why, he trumpsted like a
humbug throughtout the country that the
Is going to march at my residence with som:
railways workers to show their discontent-
ment. Although he was himself present
at the occasion, he could not collect even
60 persons to march at my house, despite
his trum:peting like a humbug throughout
the country.  Although he was saying that
he {is again trumpcting, he trumpeted his
achizvemeats  But if h: wants to make me
act like their Ministers, I am sorry, I am
not going to oblige him. ‘

SHRT JOTIRMOY BASU: Actina
humane way.  After all, they were coming
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to sece you after travelling handreds of
miles,

DR. RAM SUBHAG SINGH : T want
1o deat with th: railway employces dircctly.
We have efiminated intermediaries every-
where--in agricutturz as well as in industry.
The managing agency system has been eli-
minated. So, T do not want that managing
agents Tke Shri Joytirmoy Basa te continue
in the railways. He wants to sell his own
party among the railway employees. But
¥ am not prepare to create an atmospher$
for that in the railways. . He waats to fish
in troubled waters. You den’t worry
about the railways workers. We will look
after them.

SHRI JOTIRMOY BASU : I have to
worry, because I have spent my life with
them.

DR. RAM SUBHAG SINGH : Coming
to victimisation, I do .not know from where
he has manufactured this point.” Sir, you
you know what has been done on behalf of
the Government. They wanted to paralyse
the Government ; more particularly he, who
has recently come fattened from the jail.
He waoted to create trouble, but he could
not succeed.

"He quoted the Wanchoo Committee
Report to show that the accidents are going
up. Ihave gota report here which says
the Committee has stated that :—

“There was a significant decrease
during the five-year period ending
1967-68 as compared to thé’ sxx-year
period eading 1962-63.”"

1 want to open his mind by quoting
certain figures. In 1951-52 the traffic
handled by the railwiys was 298.2 million
train kilometers and the accident figure was
16,142,  In 1962-63 the traffic handled was
408.29 million train kilom:ters and the
accident figure came dowa to 9,132. In
196768 tho traffic hanled was 455.10 million
train  kilom:ters and the accideat figure
came down to 5,502, 1 do not know whether
be has got the eyes to read this or not.

Then, he takes his lessois from a Bisla paper

bocause he takes light from that. ~ We waat
to take light from facts...(Interrupitons)
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He has himself quoted thatpaper. That
shows the type of mind he is having.
'SHRI JOTIRMOY BASU: I would

like to say that the Munister is exceeding
his limit, so far as language is ooncemed.

DR. RAM SUBHAG SING-H The
figure of tfﬁu: bandled in 1951-52 was. 298.2
million train kilometers and the numbars
of accidents was 16,142, While in 1967-68
the traffic handled was 455.10 million train
kilometres . and the numbsr of accidents was
5502. In that way, the incidence of accidents
every year is coming down.

Coming to the recent accident, my dis~
tinguished c>lleague. was on the site of the
accident. The train as well as the bus were
running parallel for about threo miles. If
anybody wants to overtake, I do not know
why should the railways bs unaecessarily
blamed...

SHRI JYOTIRMOY BASU: You had
a green signal at the level crossing.

DR. RAM SUBHAG SINGH : It was in
the process of being locked. About the
total number of accidents, and consequential
accidents, that figure also has gone down.
As regards the Kunzru Committee - Report,
there were over 354 accepted recommendd-
tions and we have implemented 324 recom-
mendations. It is due to the impletheatation
of the Kunzru Committee R:port that the
accidents figures are goiug down:.

He also mantioned abeut un-manaed
level crossings. The poasition is, in 1964-6S;
thero were 113 accidents there. This is the
statomont showing the position of accideats
at lgve] crossings. Now, they have come
dowa to 89, in 1968-69. This also a definite
improvemant. Here, he sail, if you travel
by Indian railways, then you will go either
to burial grouad or grave. But here are
the figures of iaternational rajlways.
The Cainadian Pacific Railways. The
railway accidents figure is 3.68, ingcidence
of collisions and derailmznts .par million
train kilomstres ; the Canadian Natianal
Railways—3.68 ; Japanese National rails
ways —3,53 and in regard to Indian railways-
2.33. 1donot know whether we should
blame ourselves or say something in favout
of the Indian railways b:cause he has not
himself reached to the burial ground—he is
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stiil with us ; we would like him to continue
to be with us—in spite of the fact he always
travels by Indian railways. I want that he
should continue to be -omr ‘colleague...
(Interruption).

SHRI JYOTIRMOY BASU : Why don’t
you quote other countries ?

DR. RAM SUBHAG SINGH : You
are free to quote other countries ; you are
free to quote Moscow or China, if you
want.
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come out of jail with improved condition
of his health. .

18 hrs.

{SHRI VASUDEVAN NAIR in the
Chair}

. Then, all the safety measures have been
taken. We have Setup a safety organisa-
tion. We are also trying to educate staff.
The educational process, the effective
supervision and -engiseering aids are there.
The enforcement process is there. All these

of accident prevention have shown

As observed by the Wanchoo C ittee,
with the implementation of the recommenda-
tions made by the Kunzru Committee, it will
be seen that the number of accidents attribu-
able te human failure has come down con-
_siderably. As against 719 such accidents
during 1966-67—he mentioned about railway
employees, the fatigue and other foctors—
due to staff failure, the number of
accidents came down to 682 in 1967-68 and
it came down further to only 478 in 1968-69.
So, here also, it is a definite improvement.

SHRI JYOTIRMOY BASU : Have ‘you
got something (o say about over-working
of the operational staff ?

DR. RAM SUBHAG SINGH : Yes ;
we have implemented the Kunzru Committee

Report...

SHRI JYOTIRMOY BASU : 20 hours
at a stretch ? That {s what Mr. Wanchoo
says,

DR. RAM SUBHAG SINGH : I have
quoted Mr. Wanchoo also. The number
of staff work.ng long hours has come
down by about fifty per cent. Even if all the
138 accidents the causes of which have not
yet beea finalised were to be treated as haviog
been caused by failure of railway staff,
as Mr. Jyoiuirmoy Basu poimted out, the
position would still show an apreciable im-
provement. It will thus be seen that the
number of accidents due to failure railway
siaff has come down. I have quoted some
igures, If you want, I can quote other figures
also, But there is nmot much time at. my
disposal.

Then, he said about victimisation, I
have already said that we do net intend to
victimise anybody. (/nterruption) He has

a definite improvement because the accidents
figures are progressively going down.
And in future 1 believe that further success
will be achieved apd there would not be
any cause for discontent any where. I know
that there has not been that discomtent. Mr,
Basu also for the sake of discussion thought
that he lost 10 valuable days and therefore,
he should raise some points and get some
publicity. I am prepared to oblige him on
that account But this much assurance I
should give that throughout we are going
to be as liberal with the staff as pessible.

In regard to prevention of accidents
anything needed for improving the position
will be done. Whatever was pointed out
by the Kunzru Committee has been done.
Because there are 28 recommendations of the
Kunzru Committee...

SHRI JYOTIRMOY BASU ! How many
pot implemented ?

DR. RAM SUBHAG SINGH : Only 28
About to dozen out of 354 recommendations
remain. 1 will place a tist of those recommen-
dations here on the Table of the House and
you can get yourself enlightened and there is
nothing that you can blame the railway on
that account. All the recommendations made
by the Wanchoo Committee have also
received our utmost consideration and we
will coutinue to benefit not only from the
recommendations of those Commitiees but
also from the advice tendered on the floor
of the House, but Mr. Basu has not given
any definie advice.

SHRI JYOTIRMOY BASU : You re-
place the Safety Commission by a quasi-
judicial administrative tribunal.
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DR. RAM SUBHAG SINGH : You
can justify. The figures are going down
daily. (Interruptions) The Railway Board
is supposed to override you also if you act
wrongly. I am not going to listen to your
advice which is destructive. I will welcome
your constructive suggestions and I will trust
that by giviog effect to the recommendations
of these two Committees as also the advice
tendered on the floor of this House by
various hon. Members we hope to imporve
the position. Any censtructive - suggsstion
on behalf of anybody more so from the Mem-
bers of the House would be most welcome,

SHRI JYOTIRMOY BASU: He can
tell us what they have done with regard to
the advice given to Mr. Poonacha by the
Station Masters and Drivers in 1968 ?

DR. RAM SUBHAG SINGH :
know that.

You

SHRI JYOTIRMOY BASU i Have you
implemented them ?

DR. RAM SUBHAG SINGH : I do not
want to create a forum here for his personal
propaganda,
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MR. CHAIRMAN : This is all irrele-
vant. Order please. This is haif an 'hour
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! ooy frwraal w1 g R o

| uwgET HT g W § 6 o

sl § qF FTUEAETAT T WFAT
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a1 A & 1 9g I P ATSH @ & wowd
AR I8 F A G KA GIRT A
¥ g9 gRal F 4 fFar 91T 8, IA©
FACH ST g WA AT | W
foy 73 sgmEadar it 57 WF gde-
amit #1 oF 1w § ) faw avg w7 -
freel #1 wdgar § 9 ¥ gu el
¥ aqmres w1 s gfwe feard T
1 9@ gty wEew, A9 A AWE @
EF qme @ { @AV & W@
# g § MEA A $1 @ 7™ N |WR
gt qeaT wE R ? oy ag st sl
& sgaTEAEAT A WA e § 7 @

%9 &7 TF W0 E |

™ F HOTET THSAT F UF RO
g A, Sw anfe F19 guA @)
T §, 3g AP A} ATIEHIEE § A
EoR W@ FRU FWH I wdEE
ofefedl farf ¥ wifed 2 48 &1
FlgafiyqEnagn femrag @
fem A A o570 A TR IR W
@ N A AR AR e F q€W
# fgara ¥ 9 o anfz Y wifgg &
augee A et wrfed ag smEA
aifs w1 & qfefoadl oY Al ag
sl & Afggeds § @efd ar
Yee Ffs s ame ¥ R N g
s arfe g g QT TRA § AW
HYAT FTH HAAH T §F 7

t oy wr w0 (agEn) o wR
T X #gr § 6 wdw § geg W@
ARG LR GE R R R
ST STgaT § 6 | 1968 # st
F1 sl a7 Tog ¥ Feadl giemd
gd ? v Proqe At fear mar ar qwa
9T gaT A faelt 39 axg W SIT@E
¥ wror gt ey g€ ? gEX S
adil @i dRwR & e, few S



287 Railway Accidents (H.A.H.
" Dis)

[+t fam =z W]
W afy & o A gefeary g€ o W
&t fieadt &7

guaae ¢ e | 1968 ¥ et
g 7 AR T AT § wewEEy
wd it ¥ o Feamr genfaa e ?

@R ® AW T W WA
gufeai ¥ w0 g€ w3 foar av 1 @
WY qETIT g A wwrEer @ wE WYy
fridt ok avrfEr & @w @A R
waow & FT & uf o | i
WA AT IR F {1 & Jar qgar
g 5w g @ Ak s W T
£ QT F@ N N s arfe
FHEAT 7 G I

afgafedt ¥ o 9 T8 ¥ et 0
giemd 9 & a1 facge 7 &Y, = fax
¥ W3 | A @l el ) =R
Y T sqATAT W A I Y AR
T IR TEA W EEFR AR =
@e?

SHRI SHRI CHAND GOYAL (Chandi-
garh) : The Chief cause of the accidents,
or, one of the chief cause of the accidents is
the failure of the humam element. 1 want
to know, in respect of this failure of the
human element, whether there has been any
sort of sabotage. If so, to what extent ?
What have you done ? What effective steps
have you taken to check this sabotage in
order to ensure safety ? That is my first
question.

My seoond question is this. Seme of
the Recommendations of these Commissioas,
appointed from time to time, point out that
the supervisory staff has not been properly
trained in the modern appMances and some
of the employees are not eveh supplied with
the latest rules, with the latest books. The
boaks which are in their hands are old and
out-moded. I want to know as to what the
Government is doing to train these staff in
“the modera appliances and te furnish them
with the latest rules on the subject.
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Thirdly, I want to know this. There
have been varous accideats which happen
each year, as a resalt of non-controlling of
speed, becamse, in some cases, the speed
was more than what has been permitted.
So, I want to know this. What steps have
the Government taken to control speed in
order to ensure safety ?

Thesearc my questions.

o vy gan fag s wniix fadf
J JaTar § ggmT JedC & ard A ag wa
i fe R xaff . &
& O A @ war g1 & agd
IHTE fF 1966-67 ¥ 719 goerd tw
ww ¥ gf of I 1968-69 F wz ¥
478 3 € | @ s AT AN oy w
WA W 1 IEA 1968 € s
& 9t

wEfeay wa § qE 3 awr o
a7 31 1966-67 ¥ 12 gdeTrd daerE
¥ g g€ N 196869 Fwr s QA W@
ui

e @ wgfead &4 Y dt A
wg %1 feafa weY ged e ¥ A
a% 78 ¥ wme A gErl &7 @
forar e '

Tt i ARt Y o
s af §1 o foerad § ek e
ot fraiad st N gy aF N O
o, g wre.  acw ¥ qarg ok §,
oy X IR AR F@ ¥
Far &+ qga oY AT U AT § gy
S #3T w10 3 A N FTw Fear &, 9w
1 of g AT §

itz A Bt & TR A AT
QT g ) A¥fww AR fw F AR A

. a1 Sfagws wroont %ﬁgﬂﬁrﬁg’ﬁﬂ
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& 9T ot fores Frar mat & 1 e wwe
T N AN g &1 @y oo
Tz gaT &

St Ho WMo wwait (F1YR) : Fewrforary
FaRA N wg qar

To T g fog : @F aX § o
Y qT T awFA

A¥fFe wroi ¥ 1966-67 F 102
g gk of 9 vz *% 1968-69 & 77
w® 71 1966-67 ¥ E'F ¥t awg ¥ 24
gs of ot fr wz ¥ 8 @ € ) Shwa
FOt & 11 gl At we <5 @ ad
1968-69 ¥ ¥few z@ & ey ¥ 7 §
fFrenwm ¥ 9qw § 1 @ ¥ ok Tove-
IAEHFE It Ffgw ] TR W
frey ow e ¥ JET-oar A% 9= a8
oo o fF g7 a1ST aweaT ST gt
AN Ay AR I FW FQ W T
faedt &1 (swawwr) ae aTw A e fiw AR
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T 7 frgam e F w1 A A1
st T F7 A EH FA A q@ AN
T F7 ¥ @6 § $A GO Qe ?

ot frg w2 W R Aoy gemw F AR
FqEr &1 1966-67 F weg-ear 306 o
AT 1967-68 § a7 we F1 233 @ 71
e # Tg@ & aw & awar 2
39 Y YT AT g AR ¥ ¥ Ik wWA
X Fif F=T |

N 2w IFfaee feaefas s<ieaw
fer m §, S amgfreaw T & wifew
N A | ©TE 7 39 & T § T8
Fawar fean @ R @ feww 7 s
qa fFar I

18.17 hrs.
' The Lok Sabha then adjourned till

Eleven of the Clock on Thursday, May
15, 1969/Vaisakha 25, 1891 (Saka).
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